100 Written Answers to [RATYA SABHA] Unstarred Questions

Delay in construction of indigenous aircraft carrier

1131. SHRI RAJNIV PRATAPRUDY : Will the Mimister of DEFENCE be pleased

to state:

(a)  whether there has been a delay in the construction of India’s indigenous

aircraft camer;
(b)  if so, the details thereof and the reasons therefor;

{(c)  whether Government has estimated the ime-frame required to complete

its construction; and
(d) if so, the details thereof?
THE MINISTER OF DEFENCE (SHRI A. K. ANTONY) : (a) Yes, Sir.

(b)  The complexity of the project and this being the first ship ofits kind being
built in India has led to timelines being extended. As per the Phase-I Contract concluded
with M/s. Cochin Shipyard Limited, Kochi, the first launch of the ship was envisaged
in October, 2010. However, due to delays in receipt of steel plates and pre-launch

equipment like diesel alternators and gearboxes, the launch of the ship is now expected
n 2013.

(c)and (d) Delivery of the ship is presently envisaged in 2018.

Funds on indigenously produced defence equipments vis-d-vis imported ones

1132. SHRI BHUPENDER YADAV : Will the Minister of DEFENCE be pleased

to state:

(a)  the funds spent on indigenously produced defence equapments vis-g-vis
funds spent on imported equipments during the last three years including the current

year;

(b) the funds spent on procurement of indigenously produced equipments from
Ordnance Factories and Defence Public Sector Undertaking (DPSU) vis-g-vis funds

spent on procurement from the private sector compamies, year-wise till date; and

(c) the steps taken to increase domestic procurement of defence equipments

specifically from the private sector?
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THE MINISTER OF DEFENCE (SHRI A. K. ANTONY) : (a) Sir, the amount
spent on Capital acquisition from indigenous and foreign sources during the last three

years and the current year is as follows:

(Rs. in crores)

Year Amount spent on
Indigenous Foreign
2009-10 25920.48 13411.91
2010-11 31444.55 15443.01
2011-12 279227 24193.83
2012-13 (Exp. for the 1st qtr.) 58350.9 5983.93

(b) The accounting system does not separately capture data regarding

procurement from Indian private sector companies.

(c) With a view to achieve greater self rehance 1n Defence production, the
Defence Industry was opened up for Indian Pnivate Sector participation in May, 2001
with FDI permissible upto 26%, subject to licensing. The ‘Make’ Procedure was
promulgated in 2006 to encourage indigenous development. Government included a
categonization ‘BUY & MAKE (Indian) 1n the Defence Procurement Procedure in
November, 2009 to encourage indigenous production. There is also provision for 30%
offset obligation in all Capital Acquisitions categorized as Buy (Global) or Buy &
Make with ToT where the estimated cost of the acquisition proposal is Rs. 300 crore or
more. Government has announced the Defence Production Policy in January, 2011
and Joint Venture Policy for DPSUs in February, 2012.

Correcting anomalies in Sixth Central Pay Commission

1133. SHRIMOHD. ALI KHAN : Will the Minmister of DEFENCE be pleased to

state:

(a)  whether Government is making all efforts to do away with the certain
anomalies in the Sixth Central Pay Commission affecting retired and serving Army

personnel; and

(b)  if so, the details thereof and the steps taken so far for each cadre?



